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The IJt Governor npnieD ta the 
Central Government hi Union terri­
tories and, therefore, has been given 
powers The Governor also repre­
sents the Central Government but 
Governors have no other powers 
under the Constitution as Lt Gover­
nors have If my hon’ble friend re­
fers to the Lt Governor’s powers 
under the Union Territories Act then 
he will find that there is a diffc ence 
and this is, what we arc examining 
All the legal aspects will be looked 
Into when the report come<? here 
Then we will be in a position to give 
oar definite views

14.28 hrs

MATTERS UNDER RULE 377 

(i) Rwortkd r*turn or Camas*
TRAINED UNDERGROUND OOBUXXAB

M R DEPUTY-SPEAKER: Now, we 
writ take up matters under Rule 877 
MT. Venkataiubbaiah

SHRI A BALA PAJANOR (Pondi­
cherry) Mr Deputy Speaker, I will 
hardly take one minute Please allow 
m  I «m the only member coning 
ftssa that area

**(InUrrvptiont)

MR DEPUTY-SPEAKER: Nothing 
win go on record I have already 
called Mr. Venkatasubbaiah to raise 
a matter under Rule *77. X cannot 
nwdte an exception If x make «n 
exception in your case then T will 
hint to make exception fo other 
case*, I know your Interest in the 
msttor but I cannot transgress the 
rule* of the Route Pleaae take your 
S « K t

m m  P VENKATASUBBAIAH 
(Nasdya1). Sir, it ia stated that in

1976 a group of about 2ft youths had 
crossed over to Tibet under the lea- 
deiship of one Shn Vishweshwar to 
take training in guerilla warfare. 
They were all Meities (Non-tribal 
Mampuns), some of whom are be­
lieved to have returned here some­
time ago with the intention to create 
panic and disrupt the law and order 
situation ‘ to popularise their demand 
for an independent Manipur”  The 
statement of the Education Minister 
of Manipur is that the recent murders 
of Policemen and looting of a bank in 
Manipur ate no less crimes Their 
natuie indicated the hand of an or­
ganised group which needed both 
arms and money The killing of two 
policemen in Imphal with the obvious 
purpose of taking away arms, the 
looting of a bank in the town imme­
diately thereafter, and the subsequent 
killing o f two more riflemen near the 
Burma border, which was the point 
of crossing over to the other side by 
the underground elements, could well 
be linked up

MR DEPUTY-SPEAKER Dr. 
Vasant Kumar Pandit—not here. 
Shri Nathu Singh.

(U) Raraanm loss or u re and no> 
Morrr caused by noons nv soaia 
msnocTB or Rajasthan
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♦♦Not recorded.


